
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL   

EASTERN ZONE BENCH, KOLKATA   

ORIGINAL APPLICATION NO. 38 OF 2022   

 

  IN THE MATTER OF:   

  Dr. Bina Basnett                            …..Applicant   

          -Versus- 

  State of Sikkim & Ors.             …..Respondents 

 

CONVENIENCE COMPILATION ON BEHALF OF RESPONDENT NO. 
12 - M/S MESASO INFRASTRUCTURE PVT. LTD. 

R1: State of Sikkim R2: Gangtok Smart City Development Limited 
R3: Department Of Mines & Geology R4: Urban Development Department 
R5: Sikkim State Disaster Management 
Authority 

R6: Sikkim State Pollution Control Board 

R7: District Magistrate/ Collector, East 
District, Sikkim 

R8: SEIAA  

R9: Forest & Environment Department R10: Gangtok Municipal Corporation 
R11: MoEF&CC R12: M/s MESASO Infrastructure Private 

Limited 
                                                                 

     INDEX                              NDoH: 09.09.2024 
 

S. No. Date Document/ Particulars Reference (S) In Pleadings  Page No. 
 

1.  16.10.2001 Notification issued by 

Urban Development and 

Housing Department, 

Gangtok amending the 

Sikkim Building 

Construction Regulations, 

1991 by amending 

Regulation 17 and inserting 

Regulation 39 (Power to 

Relax norms laid down 

under the said regulation). 

Annexure R/7, Page  572   

of the Common Counter 

Affidavit of State of Sikkim 

Authorities - R1, R3, R4, R7 

and R9; 

Annexure R/27, Pg. 845 

Counter Affidavit dated 

16.03.2024     of GSCDL - 

R2. 

 

2.  18.10.2011 Geological and Geo-

Technical study conducted 

by Mines and Geology 

Department, R-3 of a multi-

storied Secretariat Complex 

in Gangtok having 

Annexure R/9, Pg.   575-

602 of the Common Counter 

Affidavit of State of Sikkim 

Authorities - R1, R3, R4, R7 

and R9. 
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geological conditions and 

rock type similar to the 

proposed site of R-12 at Old 

West Point School Area.   

3.  23.11.2019 Letter issued by Gangtok 

Smart City Development 

Ltd. (GSCDL)-R-2 to Mines 

and Geological Department, 

Government of Sikkim-R-3 

requesting to conduct the 

geological investigation at 

Old West Point School 

Area. 

Annexure R/11, Pg.  605 of 

Common Counter Affidavit 

of the State of Sikkim 

Authorities - R1, R3, R4, R7 

and R9; 

Annexure R/31, Pg. 868 of 

Counter Affidavit dated 

16.03.2024     of GSCDL- 

R-2. 

 

4.  March 2020 Geological & Geo-

Technical Investigation 

Report prepared by the 

Department of Mines and 

Geology, Government of 

Sikkim-R-3 for the land 

proposed for the 

construction of proposed 

structures at Old West 

Point, School, Gangtok, 

East Sikkim. 

Annexure R12/10, Pg. 

1105-1123 of Reply dated 

16.03.2024 of M/s 

MESASO - R12;  

Annexure R/12, Pg. 606-

624 of Common Counter 

Affidavit of the State of 

Sikkim Authorities - R1, 

R3, R4, R7 and R9; 

Annexure R/32, Pg. 869-

873 of Counter Affidavit 

dated 16.03.2024 of 

GSCDL-R-2. 

 

5.  16.09.2020 Project Information 

Memorandum (PIM) 

prepared by GSCDL-R-2 

explaining the necessity 

behind constructing the 

Multi-Level Car Parking 

cum Commercial 

Development at the Old 

West Point School Area.   

Annexure R12/1, Pg. 1062-

1079 of Reply dated 

16.03.2024 of M/s 

MESASO - R12.  

 

6.  16.09.2020 Request for Proposal for 

Implementation of Multi-

Level Car Parking cum 

Commercial Development 

at Old West Point School 

Area on Design, Build, 

Annexure A/3,  Pg. 61-128 

of Original Application 

dated 07.03.2022. 
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Finance, Operate and 

Transfer Basis. Clause 2.1.6 

of the said proposal 

stipulates that selected 

bidder will have to form a 

Special Purpose Vehicle 

(“SPV”) to implement the 

project in accordance with 

Concession Agreement and 

shall act as the 

Concessionaire. 

7.  16.09.2020 Notice issued by GSCDL-

R-2 inviting bids to take up 

the project  of 

implementation of Multi 

Level Car Parking (MLCP) 

cum Commercial 

Development at Old West 

Point School Area, 

Gangtok. 

Annexure R/3 (Colly), Pg. 

765-766 of Counter 

Affidavit dated 16.03.2024    

of GSCDL R-2. 

 

 

8.  March 2021 Geological, Geo-technical 

& Geo-Physical 

Investigation Report 

prepared by M/s Geo-

Informatic Consultancy & 

Services Tadong of the land 

proposed for construction of 

MLCP cum Plaza at Old 

West Point School 

Complex. 

Annexure R12/11, Pg. 

1124-1175 of Reply dated 

16.03.2024 of M/s 

MESASO - R12.  

 

9.  19.03.2021 Notification dated 

19.03.2021 issued by the 

Department of Mines and 

Geology, Government of 

Sikkim, R-3 notifying the 

parameters for 

determination of stability 

zones.  

Annexure A/4, Pg. 129-133 

of Original Application 

dated 07.03.2022; 

Annexure R/13, Page  625-

629   of Common Counter 

Affidavit of the State of 

Sikkim Authorities - R1, 

R3, R4, R7 and R9. 

 

10.  26.05.2021  Quotation raised by 

Department of Civil 

Engineering, Indian Institute 

Annexure R12/17, Pg. 1189 

of Reply dated 16.03.2024 

of M/s MESASO - R12. 
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of Technology, Guwahati to 

M/s Tirupati Plaza Pvt. Ltd. 

towards the work of proof 

checking the design and 

drawings of the proposed 04 

level parking + 10 level 

commercial development.  

11.  27.05.2021 Cabinet Memorandum 

issued by the Urban 

Development Department, 

Gangtok- R-4 for approval 

of the bid of M/s Tirupati 

Plaza Pvt Ltd before the 

Cabinet, for demolition of 

existing Government 

structure and for relaxation 

of norms for the proposed 

building having eleven 

floors.  

Annexure R/14, Pg.  630-

634 of the Common Counter 

Affidavit of the State of 

Sikkim Authorities - R1, 

R3, R4, R7 and R9; 

Annexure R/4, Pg. 767-771 

of Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2; 

Annexure R/7, Pg. 1564-

1568 of the Counter 

Affidavit dated 01.05.2024 

of Gangtok Municipal 

Corporation (GMC) - R10. 

 

12.  11.06.2021 

 

Approval granted by the 

Cabinet dated 11.06.2021 to 

proposal for relaxation of 

eleven floors for 

construction of Multi-level 

Car Parking cum Shopping 

Plaza at Old West Point 

School, subject to 

Geotechnical Investigation 

and Report.  

Annexure R12/9, Pg. 1104 

of Reply dated 16.03.2024 

of M/s MESASO - R12;  

Annexure R/15, Pg.  635 - 

636 of the Common Counter 

Affidavit of the State of 

Sikkim Authorities - R1, 

R3, R4, R7 and R9; 

Annexure R/5, Pg. 772 of 

Counter Affidavit dated 

16.03.2024     of GSCDL- 

R-2; 

Annexure R/8, Pg. 1569 of 

the Counter Affidavit dated 

01.05.2024 of GMC - R10. 

 

13.  18.06.2021 Letter of acceptance issued 

by GSCDL - R2 to M/s 

Tirupati Plaza Private 

Limited approving its bid 

for the implementation of 

Annexure R12/4, Pg. 1082–

1089 of Reply dated 

16.03.2024 of M/s 

MESASO-R12; 

Annexure R/6, Pg. 773-774 
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Multi-Level Car Parking 

cum Commercial 

Development at Old West 

Point School Area on 

Design, Build, Finance, 

Operate and Transfer 

(DBFOT) basis.  

of Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2. 

14.  30.06.2021 Letter issued by GSCDL-R-

2 appointing M/s MESASO 

– R12 as Concessionaire for 

implementation of Multi 

Level Car Parking Cum 

Commercial Development 

at Old West Point School 

Area, Gangtok  on Design, 

Built, Finance, Operate and 

Transfer (DBFOT) basis 

under PPP mode.  

Annexure R/7, Pg. 775 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2. 

 

15.  30.06.2021 No Objection Certificate 

issued by GMC - R10 for 

shifting water supply pipes, 

and sewerage connection 

from Old West Point School 

for demolition of the old 

parking structure and for the 

purpose of constructing 

MLCP cum Commercial 

Development by M/s 

MESASO.  

Annexure R12/41, Pg. 1284 

of Reply dated 16.03.2024 

of M/s MESASO - R12; 

Annexure R/9, Pg. 1570 of 

Counter Affidavit dated 

01.05.2024 of GMC-R10. 

 

16.  20.08.2021 Letter issued by the 

Department of Roads and 

Bridges in response to the 

correspondence of the M/s 

MESASO – R12 dated 

19.08.2021 stating that the 

project of Multi-Level Car 

Parking cum Commercial 

Development does not fall 

under Right of Way 

(R.O.W), hence it has no 

objection for 

Annexure R12/52, Pg. 1296 

of Reply dated 16.03.2024 

of M/s MESASO - R12. 
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implementation of the said 

work.  

17.  07.09.2021 Proposal submitted by 

Department of Civil 

Engineering, IIT Guwahati 

to M/s MESASO – R12 for 

providing technical 

expertise for the proposed 

Integrated Commercial Cum 

Multi Level Car Parking 

Complex for the entire 

duration of the project.  

Annexure R12/18 (Colly.), 

Pg. 1190-1192 of Reply 

dated 16.03.2024 of M/s 

MESASO - R12.  

 

18.  13.09.2021  Letter issued by Sikkim 

State Pollution Control 

Board – R-6 to M/s 

MESASO. -R-12 directing it 

to apply for Consent to 

Establish/Operate on the 

online portal developed by 

the Board. 

Annexure R12/28,  Pg. 1233 

of Reply dated 16.03.2024 

of M/s MESASO - R12.  

 

19.  14.09.2021 Work Order issued by M/s 

MESASO– R12 to 

Department of Civil 

Engineering, IIT Guwahati 

accepting their proposal 

dated 07.09.2021 and 

awarded them consultancy 

work of vetting the design 

and third party quality 

assurance of the project. 

Annexure R12/18 (Colly), 

Pg. 1193-1194 of R 12 

Reply dated 16.03.2024 of 

M/s MESASO-R12.  

 

20.  15.09.2021 Letter sent by Department 

of Civil Engineering, IIT 

Guwahati to M/s MESASO 

- R12 accepting the 

assignment of vetting of 

design and third party 

quality assurance of  

Integrated Commercial Cum 

Multi Level car Parking 

Complex as per Work Order 

dated 14.09.2021.  

Annexure R12/18 (Colly), 

Pg 1195 of Reply dated 

16.03.2024 of M/s 

MESASO-R12. 
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21.  17.09.2021 No Objection Certificate 

issued by Sikkim State 

Pollution Control Board-R-6 

to Urban Development 

Department, Government of 

Sikkim-R-4 for demolition 

of the old parking lot 

located at Old West Point 

School, Gangtok.  

Annexure R/2, Pg. 1080 of 

Reply dated 16.03.2024 of 

M/s MESASO-R12; 

Annexure R/1, Pg. 686 of 

Counter Affidavit dated 

15.03.2024 of SPCB-R-6; 

Annexure R/8, Pg. 776 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2. 

 

22.  20.09.2021 Office Memorandum issued 

by MoEF&CC -R-11 

wherein all SPCBs/ 

UTPCCs were directed to 

ensure that the project 

proponent possessed a valid 

prior Environmental 

Clearance (EC) in terms of 

the extant EIA Notification, 

if applicable, at the time of 

grant/ renewal of CTO and 

no CTO shall be granted or 

renewed unless EC, if 

applicable, has been 

obtained.  

Annexure R12/29,  Pg. 

1234-1235 of Reply dated 

16.03.2024 of M/s 

MESASO-R12. 

 

23.  21.09.2021 No Objection Certificate 

issued by Urban 

Development Department- 

R-4,  to GSCDL- R-2,  

granting approval to start 

dismantling the old car 

parking structure at Old 

West Point School for 

construction of Multi level 

Car Parking cum 

Commercial Complex at 

Old West Point School 

Complex.  

Annexure R12/3, Pg. 1081 

of Reply dated 16.03.2024 

of M/s MESASO-R12; 

Annexure R/16, Pg.  637 of 

the Common Counter 

Affidavit of the State of 

Sikkim Authorities - R1, 

R3, R4, R7 and R9; 

Annexure R/1 [Colly], Pg. 

687 of Counter Affidavit 

dated 15.03.2024 of SPCB-

R-6; 

Annexure R/8, Pg. 777 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2. 
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24.  21.09.2021 Provisional Fire safety NOC 

dated 21.09.2021 granted by 

the Sikkim Fire and 

Emergency Service to M/s 

MESASO - R12 granting 

permission to execute the 

MLCP project subject to 

satisfactory compliance with 

fire safety requirements of 

National Building Code of 

India 2016.   

Annexure R12/53, Pg. 

1297-1301 of Reply dated 

16.03.2024 of M/s 

MESASO - R12. 

 

25.  21.09.2021 Letter sent by M/s 

MESASO - R12 to the 

Department of Mines and 

Geology, Gangtok, R-3 

requesting for a Stability 

Report for the 

implementation of Multi 

Level Car Parking Cum 

Commercial Development 

at Old West Point School, 

Gangtok.   

 

Annexure R12/14, Pg. 1186 

of Reply dated 16.03.2024 

of M/s MESASO- R12; 

Annexure R/17, Pg.  638 of 

the Common Counter 

Affidavit of the State of 

Sikkim Authorities -  R1, 

R3, R4, R7 and R9. 

 

26.  September, 

2021 

Geotechnical Investigation 

Report for Proposed Multi-

storied Building at Gangtok, 

Sikkim was prepared by JP 

Geo Consultants wherein 

the soil parameters and the 

safe bearing capacity of the 

subsoil was determined by 

conducting Plate Load 

Tests.  

Annexure R12/12, Pg. 

1176-1184 of Reply dated 

16.03.2024 of M/s 

MESASO - R12. 

 

27.  01.10.2021 Letter issued by M/s 

MESASO -R-12 to GSCDL 

– R2 submitting 

architectural plans viz., Key 

plan, Site plan, Building 

plan, Structural plan and 

Geo-technical report for 

implementation of Multi-

Annexure R12/15, Pg. 1187 

of Reply dated 16.03.2024 

of M/s MESASO - R 12; 

Annexure R/9, Pg. 778 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2. 
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Level Car Parking cum 

Commercial Development 

at Old West Point School. 

28.  04.10.2021 Certificate issued by 

Department of Civil 

Engineering, Indian Institute 

of Technology Guwahati 

certifying that the design 

and drawing of the proposed 

04 Level Parking + 10 Level 

Commercial Development 

at Old West Point School 

was vetted by the IIT 

Guwahati team as per the 

relevant BIS Code and the 

same has been found to be 

satisfactory for the 

execution of the project. 

The structure can withstand 

seismic load up to Richter 

scale 8 as per norms of IS 

1893-2016.  

Annexure R12/16, Pg. 1188 

of Reply dated 16.03.2024 

of M/s MESASO - R 12.  

 

29.  04.10.2021  True copy of the letter dated 

04.10.2021 of the GSCDL- 

Respondent No. 2,  to the 

Forest, Environment and 

Wildlife Management 

Department - Respondent 

No. 9, requesting a joint 

visit to the site for 

relocation of the few trees 

located in the project area. 

Annexure R12/48, Pg. 1292 

of the Reply dated 

16.03.2024 of M/s 

MESASO - R12.  

 

 

30.  04.10.2021 Letter sent by GSCDL- R-2 

to GMC- R-10 submitting 

one set of architectural and 

structural drawing 

pertaining to the Multi-

Level Car Parking Cum 

Commercial Development.  

Annexure R12/19, Pg. 1196 

of R 12 Reply dated 

16.03.2024 of M/s 

MESASO - R12; 

Annexure R/10, Pg. 779 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2;  

Annexure R/10, Pg. 1571 of 
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the Counter Affidavit dated 

01.05.2024 of GMC-R10.  

31.  07.10.2021 Invoice raised by Jadavpur 

University to M/s MESASO 

-R12 towards charges for 

vetting of Plate Load Test 

Report dated September 

2021 by the Associate 

Professor of Department of 

Construction Engineering, 

Jadavpur University.  

Annexure R12/13, Pg. 1185 

of Reply dated 16.03.2024 

of M/s MESASO- R 12.  

 

32.  08.10.2021  Letter sent by GMC-R-10 to 

GSCDL-R-2 requesting for 

various documents viz.  

Land documents, site 

stability report, 

Construction Management 

Plan, Sale Deed, Structural 

Details & Analysis among 

others.   

Annexure R12/43,  

Pg. 1286 of Reply dated 

16.03.2024 of M/s 

MESASO-R 12; 

Annexure R/11, Pg. 780 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2; 

Annexure R/11, Pg. 1572 of 

the Counter Affidavit dated 

01.05.2024 of GMC-R10. 

 

33.  12.10.2021 Letter sent by GSCDL-R-2 

to GMC-R-10 furnishing the 

documents requested in 

letter dated 08.10.2021.  

Annexure R12/44, 

Pg. 1287 of Reply dated 

16.03.2024 of M/s 

MESASO-R 12;  

Annexure R/11, Pg. 781 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2; 

Annexure R/13, Pg. 1574 of 

the Counter Affidavit dated 

01.05.2024 of GMC-R10. 

 

34.  12.10.2021 Interoffice correspondence 

between Office of the 

Conservator of Forest, and 

the Divisional Forest 

Officer, (T) East (Forest and 

Environment Department-

R-9) showing that approval 

was granted by the 

Annexure R12/50, Pg. 1294 

of Reply dated 16.03.2024 

of M/s MESASO-R 12.  
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appropriate authority for 

removal of two trees and 

seven poles that were in the 

project site and also directed 

the same to be handed over 

to Utilization Division.    

35.  12.10.2021 Letter issued by GMC-R-10 

to GSCDL-R-2 requesting 

to provide any approval or 

documents from the 

Government of Sikkim for 

relaxation of floors above 

five and half storey as per 

Sikkim Building 

Construction Regulation, 

1991 and mentioning that 

the approval of the Blue 

Print Plant (BPP) will be 

accorded for only 11 floors.  

Annexure R/12, Pg. 782 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2; 

Annexure R/12, Pg. 1573 of 

Counter Affidavit dated 

01.05.2024 of GMC-R10. 

 

36.  01.11.2021 Letter issued by M/s 

MESASO -R-12 to 

GSCDL-R-2 submitting 

Detailed Project Report for 

implementation of Multi-

Level Car Parking cum 

Commercial Development 

in accordance with the 

Concession Agreement 

dated 29.06.2021.  

Annexure R12/20, Pg. 1197 

of Reply dated 16.03.2024 

of M/s MESASO-R 12; 

Annexure R/13, Pg. 783 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2. 

 

37.  13.11.2021 Minutes of Meeting of the 

stakeholder discussion on 

Multi Level Car Parking 

cum Commercial 

Development  organized by 

GSCDL-R-2.    

Annexure R/14, Pg. 784-

791 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2. 

 

38.  November - 

December 

2021 

Relevant pages of the Geo 

Technical Investigation 

Report prepared by JP Geo 

Consultants based on the 

soil investigation 

undertaken during  

Annexure R12/21,  

Pg. 1198 - 1212 of Reply 

dated 16.03.2024 of M/s 

MESASO - R12.  
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November – December 

2021 for the proposed 

Multi-Storied Building at 

Gangtok, Sikkim. 

Pertinently, the said report 

was vetted by Jadavpur 

University which observed 

that the structural engineer 

had taken extreme caution 

in designing a safe 

foundation for the proposed 

structure.  

39.  20.12.2021 Press clip dated 20.12.2021 

pertaining to “Hamro 

Sikkim Party”, a political 

party politicising various 

issues including PPP 

Models entered into by the 

State respondents and 

Private parties.     

Annexure R12/58,  Pg 1306  

of Reply dated 16.03.2024 

of M/s MESASO-R12.  

 

40.  27.12.2021 Invoice raised by Jadavpur 

University to M/s MESASO 

-R-12 towards the vetting of 

the soil investigation report 

dated November- December 

2021.  

Annexure R12/22,  

Pg. 1213 of Reply dated 

16.03.2024 of M/s 

MESASO-R12.  

 

41.  27.12.2021 Letter issued by M/s 

MESASO -R-12 to 

GSCDL-R-2 requesting 

permission to do the Plain 

Cement Concrete as 

recommended by the Soil 

Consultant for 

implementation of Multi-

Level Car Parking cum 

Commercial Development.  

Annexure R/34, Pg. 912 of 

Counter Affidavit dated 

16.03.2024     of  GSCDL-

R-2. 

 

42.  27.12.2021  Letter issued by M/s 

MESASO -R-12 to 

GSCDL-R-2 submitting the 

Environmental Impact 

Assessment Report, 

Annexure R12/23,  

Pg. 1214 of Reply dated 

16.03.2024 of M/s 

MESASO-R12; 

Annexure R/15, Pg. 792 of 
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Geotechnical Investigation 

Report (Soil Test Report), 

Geotechnical Investigation 

Report (Plate Load Test 

Report) and Structural 

Vetting Certificate from IIT, 

Guwahati in terms of the 

Concessionaire Agreement 

dated 29.06.2021.  

Counter Affidavit dated 

16.03.2024     of GSCDL - 

R-2. 

  

43.  29.12.2021 Site Stability Report issued 

by Department of Mines and 

Geology, Government of 

Sikkim-R-3 to the M/s 

MESASO Infrastructure 

Pvt. Ltd-R-12 in response to 

the letter dated 21.09.2021. 

The Report inter alia 

recommends that the 

foundation of the structures 

should be footed at 

considerable depth with 

uniform condition. It further 

proposed that as Sikkim lies 

over young fold mountains, 

seismic zone IV and fragile 

geological conditions, load 

impact assessment of the 

surrounding areas be carried 

out prior to the construction 

of proposed project.  

Annexure R12/24, 

Pg. 1215 of Reply dated 

16.03.2024 of M/s 

MESASO-R 12; 

Annexure R/18, Pg.  639 of 

the Common Counter 

Affidavit of the State of 

Sikkim Authorities - R1, 

R3, R4, R7 and R9;  

Annexure R/14, Pg. 1575 of 

the Counter Affidavit dated 

01.05.2024 of GMC-R10. 

 

 

44.  30.12.2021 Letter issued by SPA 

Consultants to M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12 stating that 

Site Specific micro Seismic 

studies is not required as per 

the soil test report of M/s 

Geo lnformatic Consultancy 

& Services Tadong.   

Annexure R/19,  Pg.  641 of 

the Common Counter 

Affidavit of the State of 

Sikkim Authorities -   R1, 

R3, R4, R7 and R9. 

 

45.  30.12.2021 Letter from M/s MESASO 

Infrastructure Pvt. Ltd.-R-12 

Annexure R/22,  Pg.  647 of 

the Common Counter 
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to Jadavpur University 

requesting to provide a 

certificate/guideline for 

Load Impact Assessment in 

view of the Site Stability 

Report prepared by 

Department of Mines and 

Geology-R-3.  

Affidavit of R1, R3, R4, R7 

and R9. 

46.  31.12.2021 Letter sent by M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12 to Mines and 

Geology Department – R3, 

in response to site stability 

report dated 29.12.2021, 

providing a copy of letter 

dated 30.12.2021 issued by 

S.P.A Consultants which 

states that Site Specific 

Micro Seismic studies are 

not required as per the soil 

test report of M/s Geo 

Informatic Consultancy & 

Services Tadong.    

Annexure R/19, Pg. 640-

641 of the Common Counter 

Affidavit of State of Sikkim 

Authorities - R1, R3, R4, R7 

and R9. 

 

47.  31.12.2021  Construction Order dated 

31.12.2021 issued by GMC-

R-10 to GSCDL-R-2 and 

M/s MESASO 

Infrastructure Pvt. Ltd.-R-12 

granting approval for 

construction of eleven 

storied building at Old West 

Point parking area, Gangtok 

under the Sikkim Allotment 

of Housing Sites and 

Construction of Building 

(Regulation and Control) 

Act, 1985 and the 

Regulations made therein.   

Annexure R12/45, Pg. 

1288-1289 of Reply dated 

16.03.2024 of M/s 

MESASO-R 12; 

Annexure R/20, Pg.  642-

643 of the Common Counter 

Affidavit of State of Sikkim 

Authorities R1, R3, R4, R7 

and R9; 

Annexure R/18, Pg. 796-

797 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2; 

Annexure R/15, Page 1576-

1577 of the Counter 

Affidavit dated 01.05.2024 

of GMC- R10. 
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48.  31.12.2021 Notice to Proceed issued by 

GSCDL-R-2 to M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12 directing 

R12 to execute the 

foundational security works 

immediately prior to the 

onset of monsoon season in 

order to avoid any hazards 

due to rain.  

Annexure R/16, Pg. 793 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2. 

 

 

49.  31.12.2021 Letter issued by M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12  to GSCDL-

R-2 submitting applicable 

permits viz., National 

Highway Clearance, 

Building Plan Approval, 

Tree Felling, Water & 

Sewage Connection, 

Shifting of Services and 

Utilities, electricity 

Connection and Fire Safety 

Equipment in compliance 

with the Concession 

Agreement dated 

29.06.2021.   

Annexure R/19,  Page  640 

of the Common Counter 

Affidavit of State of Sikkim 

Authorities - R1, R3, R4, R7 

and R9; 

Annexure R/17, Pg. 794-

795 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2. 

 

50.  January, 

2022 

Report of Geological and 

Geo physical investigation 

of the landslide area at 

Arithang, East Sikkim by 

Himalayan Research 

Consultancy and Services.  

Annexure R/28 (Colly), Pg. 

846-862 of Counter 

Affidavit dated 16.03.2024     

of GSCDL-R-2.  

 

51.  10.01.2022 Letter issued by M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12 to GSCDL-

R-2 submitting revised 

scheme for construction of 

additional 3 floors.  

Annexure R/19, Pg. 798-

799 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2.  

 

52.  10.01.2022 Note sheet of GSCDL-R-2 

forwarding the letter dated 

10.01.2022 of M/s 

Annexure R/20, Pg. 800-

801 of Counter Affidavit 

dated 16.03.2024     of 
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MESASO-R12 regarding 

request for additional three 

floors  to Urban 

Development Department, 

R-4 for directions.  

GSCDL-R-2. 

53.  10.01.2022 Form V submitted by M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12 to GMC-R-

10 undertaking that 

construction activities will 

only commence as per 

construction order dated 

31.12.2021.   

  

Annexure R/21, Pg.     644 

of the Common Counter 

Affidavit of State of Sikkim 

Authorities - R1, R3, R4, R7 

and R9; 

Annexure R/16, Pg. 1578 of 

the Counter Affidavit dated 

01.05.2024 of GMC - R10. 

 

54.  11.01.2022 Note sheet of GSCDL-R-2 

requesting to examine file of 

request for additional floors.  

Annexure R/26 (Colly.), Pg. 

821-822 of Counter 

Affidavit dated 16.03.2024     

of GSCDL-R-2. 

 

55.  12.01.2022 Site visit note dated 

12.01.2022 of GMC-R-10 

with respect to the site visit 

undertaken by GMC for 

supervising the demarcation 

work of the project site.   

Annexure R12/46,  Pg 1290 

of Reply dated 16.03.2024 

of M/s MESASO-R 12;  

Annexure R/17, Pg. 1579 of 

the Counter Affidavit dated 

01.05.2024 of GMC - R10. 

 

56.  18.01.2022 Order passed  by this 

Hon‟ble Tribunal in in 

Original Application No. 

05/2022/EZ imposing a stay 

on the construction of the 

Multi-Level Car Parking-

cum-Shopping Hub.  

Annexure R/21, Pg. 802-

804 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2. 

 

57.  24.01.2022 Minutes of the Meeting of 

State Expert Appraisal 

Committee, Sikkim held on 

24.01.2022 whereby the 

Environment Clearance 

application for the proposed 

development of “West 

Point” – Integrated 

Commercial Cum MLCP 

Complex at Old West Point 

Annexure R/3, Pg. 213 - 

217 of the Reply Affidavit 

dated 14.03.2024 of 

SEIAA-R-8. 
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School Area, East Sikkim 

was considered and M/s 

MESASO – R12 directed to 

re-submit Form-1 and 

Form-1A with amendments.  

58.  26.01.2022 Structural Design Basis 

Report obtained by M/s 

MESASO Infrastructure 

Pvt. – R-12 Ltd. from SPA 

Consultants for ensuring 

load bearing capacity of the 

project viz. seismic activity.  

Annexure R12/25,   Pg. 

1216-1230 of Reply dated 

16.03.2024 of M/s 

MESASO-R 12. 

 

59.  28.01.2022 Letter by SEAC to M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12 raising 

certain queries/ suggestions/ 

additional information with 

respect to the application for 

EC.  

Annexure R/4, Pg. 218 of 

the Reply Affidavit dated 

14.03.2024 of SEIAA-R-8. 

 

60.  04.02.2022 Response of M/s MESASO 

Infrastructure Ltd.-R-12 to 

queries raised by SEAC 

vide letter dated 28.01.2022. 

Annexure R/5, Pg. 219-224 

of the Reply Affidavit dated 

14.03.2024 of SEIAA-R-8. 

 

61.  09.02.2022 True copy of the letter of the 

Cultural Affairs and 

Heritage Department to 

GSCDL-R-2 clarifying that 

apart from the three 

monuments in West Sikkim 

which are Monuments of 

National Importance under 

the administrative control of 

Archaeological Survey of 

India and protected under 

Ancient Monuments, 

Archaeological Sites and 

Remains Act (AMASR), 

there is no structure/site 

which has been declared as 

historical monuments in 

Sikkim. 

Annexure R12/51, Pg. 1295 

of Reply dated 16.03.2024 

of M/s MESASO-R 12; 

Annexure R/37 (Colly.), Pg. 

991 of Counter Affidavit 

dated 16.03.2024     of 

GSCDLR-2. 
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62.  11.02.2022 Letter issued by Sikkim 

State disaster Management 

Authority to Urban 

Development Department-

R-4 providing the data 

obtained from the Indian 

Meteorological Department, 

the nodal agency for 

compilation of earthquake 

data in India.   

Annexure R/38, Pg. 994-

1006 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2. 

 

63.  14.02.2022 Minutes of the State Level 

Expert Appraisal 

Committee, Sikkim (SEAC) 

held on 14.02.2022 wherein 

the Committee 

recommended grant of 

Environment Clearance to 

M/s MESASO 

Infrastructure Pvt. Ltd.-R-12 

for the MLCP project with 

general as well as specific 

conditions under the 

provisions of EIA 

Notification, 2006. 

Annexure R12/37, Pg. 

1247-1250 of Reply dated 

16.03.2024 of M/s 

MESASO-R12; 

Annexure R/6, Pg. 225-228 

of the Reply Affidavit dated 

14.03.2024 of SEIAA-R-8. 

 

 

64.  February 

2022 

Certificate issued by 

Department of Construction 

Engineering, Faculty of 

Engineering & Technology, 

Jadavpur University, at the 

request of M/s MESASO 

Infrastructure Pvt. Ltd.R-12 

certifying that the proposed 

MLCP project is designed 

as per the relevant IS Code 

and designed load on 

foundation is 21 ton/sqm. 

As Mica schist rock has 

been encountered below the 

foundation level, there shall 

be no load impact in the 

surrounding area of the 

Annexure R12/26, Pg 1231 

of Reply dated 16.03.2024 

of M/s MESASO-R12.  
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project site. It further 

observed that load impact 

assessment of the 

surrounding area is not 

required as the load of the 

proposed structure is less 

than 50% of the soil bearing 

capacity.  

65.  15.02.2022 Letter by M/s MESASO 

Infrastructure Pvt. Ltd.-R-12 

to Mines and Geology 

Department-R3 submitting 

the certificate of Jadavpur 

University which states 

inter alia that the load of the 

proposed structure is less 

than 50% of soil bearing 

capacity and consequently 

load impact assessment of 

surrounding area is not 

required.  

Annexure R/22, Pg. 645-

647  of the Common 

Counter Affidavit of State 

of Sikkim Authorities - R1, 

R3, R4, R7 and R9. 

 

66.  17.02.2022 Letter sent by Department 

of Mines and Geology-R-3 

to M/s MESASO 

Infrastructure Pvt. Ltd.-R12 

observing that load impact 

assessment of the 

surrounding areas, as 

suggested in the Site 

Stability Report dated 

29.12.2021, is not required 

in light of the certificate 

provided by Jadavpur 

University dated February 

2022.  

Annexure R12/27, Pg. 1232 

of Reply dated 16.03.2024 

of M/s MESASO-R12; 

Annexure R/23, Page     648 

of the Common Counter 

Affidavit of State of Sikkim 

Authorities - R1, R3, R4, R7 

and R9. 

 

67.  22.02.2022 Minutes of the Meeting of 

State Environment Impact 

Assessment Authority, 

Sikkim held on 22.02.2022 

wherein specific and general 

conditions were laid down 

Annexure R/7, Pg. 229-230 

of the Reply Affidavit dated 

14.03.2024 of SEIAA-R8. 
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for pre and post 

implementation stages of 

the project.  

68.  24.02.2022 Consent to Establish issued 

by the Sikkim State 

Pollution Control Board-R-6 

to M/s MESASO 

Infrastructure Pvt. Ltd.-R-12 

for establishing 11 storied 

Gold Rated Building and 

Construction Project in 

Gangtok under the 

provisions of the Water 

(Prevention and Control of 

Pollution) Act, 1974 and the 

Air (Prevention and Control 

of Pollution) Act 1981.  

Annexure R12/5, Pg. 1090 – 

1091 of Reply dated 

16.03.2024  of M/s 

MESASO-R12; 

Annexure R/2, Pg. 688-689 

of Counter Affidavit dated 

15.03.2024 of SPCB- R-6;  

Annexure R/22, Pg. 805-

806 of Counter Affidavit 

dated 16.03.2024     of  

GSCDL-R-2. 

 

69.  February 

2022 

Precertification by 

ASSOCHAM GEM Green 

Building Council awarded 

to the project under the 

ASSOCHAM GEM New 

building Rating System with 

86 points.  

Annexure R12/57,   Pg. 

1305 of Reply dated 

16.03.2024 of M/s 

MESASO-R12.  

 

70.  25.02.2022 

 

Environmental Clearance 

dated 25.02.2022 granted by 

SEIAA, Sikkim-R-8 to the 

M/s MESASO 

Infrastructure Pvt. Ltd.-R-12 

for the proposed 

development of MLCP cum 

Commercial Development 

at Old West Point for eleven 

storeys.  

Annexure R12/38, Pg. 

1251-1256 of Reply dated 

16.03.2024 of M/s 

MESASO-R 12; 

Annexure R/23, Pg. 807-

812 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2; 

Annexure R/8, Pg. 231-236 

of Counter Affidavit dated 

14.03.2024 of SEIAA-R-8. 

 

71.  28.02.2022 Letter by Department of 

Mines and Geology-R-3 to 

M/s MESASO 

Infrastructure Pvt. Ltd.-R-12 

stating that  the structure 

should be designed as per 

Annexure R-24, Page     of 

649 the Common Counter 

Affidavit of State of Sikkim 

Authorities - R1, R3, R4,R7 

and R9. 
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the earthquake inventory 

history.  

72.  02.03.2022 Order passed by this 

Hon‟ble Tribunal in 

Original Application No. 

05/2022/EZ wherein this 

Hon‟ble Tribunal observed 

that the said case has been 

filed and interim order has 

been secured on misleading 

facts. Accordingly, this 

Hon‟ble Tribunal dismissed 

the said case as withdrawn 

while imposing a cost of Rs. 

5,000/- against the 

Applicant for such conduct.     

Annexure R12/6,  

Pg. 1092-1095 of Reply 

dated 16.03.2024 of M/s 

MESASO-R12; 

Annexure R/24, Pg. 813-

816 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2.  

 

73.  12.05.2022 Note sheet of GMC-R10 

forwarding the file 

requesting permission for 

additional three floors and 

construction of front plaza 

over Church Road for 

Cabinet approval.   

Annexure R/18, Pg. 1580-

1581 of the Counter 

Affidavit dated 01.05.2024 

of GMC-R10. 

 

74.  31.05.2022 State Pollution Control 

Board Sikkim-R6 granted 

renewed Consent to 

Establish 2 D.G. sets having 

capacity of 82.5 kVA to M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12 under the Air 

Act, 1981.  

Annexure R12/33, Pg. 1240 

of Reply dated 16.03.2024 

of M/s MESASO-R12.  

 

75.  11.07.2022 Minutes of 28th meeting of 

Board of Directors of 

GSCDL-R-12 to discuss the 

Agenda of approval of 3 

additional floors for the 

MLCP with Shopping Plaza.  

Annexure R/26 (Colly), Pg. 

827 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2.  

 

76.  29.07.2022 Cabinet Memorandum, 

Urban Development 

Department, Government of 

Sikkim regarding Multi 

Annexure R/25, Page 650-

654 of the Common Counter 

Affidavit of State of Sikkim 

Authorities -R1, R3,R4,R7 
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Level Car Parking Cum 

Shopping Plaza Project at 

West Point School under 

Public Private Partnership 

(PPP) with Gangtok Smart 

City Development Ltd 

whereby the proposal for 

adding three floors, in 

addition to eleven floors in 

the Multi-Level Car Parking 

while relaxing the Sikkim 

Building Construction 

(Amendment) Regulations 

2021 as well as proposal for 

constructing an open air 

plaza, was considered and 

directed to be placed before 

the Council of Ministers for 

approval.   

and R9; 

Annexure R/26 (Colly), Pg. 

823-827 of the Counter 

Affidavit dated 16.03.2024     

of GSCDL-R-2. 

77.  01.08.2022 Indian Green Building 

Council pre-certification 

dated 01.08.2022 rating the 

project as „Gold‟ and noting 

that the project West Point, 

Gangtok had demonstrated 

intent to design and build 

high performance building 

in accordance with IGBC 

Green New Buildings 

Rating System.  

Annexure R12/56, Pg. 1304 

of Reply dated 16.03.2024 

of M/s MESASO-R12. 

 

78.  05.08.2022 Note Sheet of Cabinet 

Meeting held on 03.08.2022 

wherein the Cabinet 

accorded its approval for the 

proposal of constructing  

additional 3 floors over 

partial horizontal area of the 

building by relaxing the 

Sikkim Building 

Construction (Amendment) 

Regulations 2001 and 

Annexure R/26 (Colly), Pg. 

828 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2. 
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construction of open-air 

plaza for the project.  

79.  10.10.2022 Letter by M/s MESASO 

Infrastructure Pvt. Ltd.-R-12 

to GMC-R-10 submitting 

the drawings of the 

additional 3 floors and front 

plaza.   

Annexure R/19, Pg. 1582 of 

the Counter Affidavit dated 

01.05.2024 of GMC R10. 

 

80.  11.11.2022 Construction order issued 

by GMC-R-10 granting 

approval to the proposed 

construction of 14 storied 

building involving 

construction of additional 3 

floors and front plaza over 

Church Road.   

Annexure R/20, Pg. 1583-

1584 of the Counter 

Affidavit dated 01.05.2024 

of GMC-R10. 

 

81.  23.11.2022 Letter from Chief 

Conservator of Forest, 

Gangtok to M/s MESASO 

Infrastructure Pvt. Ltd.-R-12 

informing that 

SEIAA/SEAC of the State 

of Sikkim is defunct 

momentarily due to 

completion of term and 

directed R12 to apply 

directly to EAC at Parivesh 

Portal till SEAC and SEIAA 

are reconstituted.  

Annexure R/27, Pg.    396 

of the Common Counter 

Affidavit of the State of 

Sikkim Authorities - R1, 

R3, R4, R7 and R9;  

Annexure R/9, Pg. 237 of 

Counter Affidavit dated 

14.03.2024 of  SEIAA-R-8. 

 

82.  15.03.2023 Site Inspection Report 

prepared by GMC-R-10 

noting that the steel 

structure erected for the 

11th floor is completed, and 

the mechanical, electrical 

and plumbing (MEP) work 

was seen in progress. 

Annexure R/21 (Colly), Pg. 

1585 of the Counter 

Affidavit dated 01.05.2024 

of GMC-R10. 

 

83.  31.05.2023 Inspection Report of the 

Sikkim State Pollution 

Control Board-R-6 of the 

multi-level car parking cum 

Annexure R/3, Pg. 690-692 

of Counter Affidavit dated 

15.03.2024 of SPCB -R6. 
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commercial development 

project.  

84.  07.07.2023 Site Inspection Report by 

GMC-R-10 wherein it was 

observed that the top floor 

erection of the proposed 

MLCP cum CD may be 

done with utmost care on 

level 14. It was also 

observed that the peripheral 

ramp is about 60% 

completed. It was further 

noted that as directed by the 

Government, the 

Respondent No. 12 shall 

comply with the provisions 

of the Concession 

Agreement and complete 

the project by 31.12.2023 as 

directed by the Government. 

Annexure R/21 (Colly), Pg. 

1586 of the Counter 

Affidavit dated 01.05.2024 

of GMC-R10. 

 

85.  23.08.2023 

 

Environmental Clearance 

granted by MOEF&CC-R-

11 to - M/s MESASO 

Infrastructure Pvt. Ltd.-R-12 

for the proposed vertical 

expansion by 3 floors of 

“WEST POINT” -Integrated 

Commercial-cum-MLCP 

Complex  under the 

provisions of the EIA 

Notification, 2006.  

Annexure R12/39,  

Pg. 1257-1272 of Reply 

dated 16.03.2024 of M/s 

MESASO-R 12; 

Annexure R/10, Pg. 238-

253 of Counter Affidavit 

dated 14.03.2024 of 

SEIAA-R-8; 

Annexure R-26,  Pg.  655-

670 of the Common Counter 

Affidavit of the State of 

Sikkim Authorities -  R1, 

R3, R4, R7 and R9; 

Annexure R/26 (Colly), Pg. 

829-844 of Counter 

Affidavit dated 16.03.2024     

of GSCDL-R-2;  

Annexure R/5, Pg. 1663-

1678 of Counter Affidavit 

dated 27.08.2024 of 

MoEF&CC – R-11. 
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86.  25.08.2023 Notification for 

reconstitution of 

SEIAA/SEAC, Sikkim 

issued by the MoEF&CC-R-

11.  

Annexure R/2, Pg. 208-212 

of Reply Affidavit dated 

14.03.2024 of SEIAA-R-8. 

 

87.  25.09.2023 Order passed by the Hon‟ble 

Supreme Court in Civil 

Appeal No. 6168/ 2023 

(Diary No. 32544/2022) 

wherein the Hon‟ble Court 

set aside the impugned order 

dated 10.05.2022 passed by 

this Hon‟ble Tribunal in the 

Original Application 

38/2022/EZ and directed 

that the said application be 

restored and decided afresh 

by this Hon‟ble Tribunal 

while leaving all rights and 

contentions of the Parties 

open.  

Annexure R12/8,    

Pg. 1100-1103 of Reply 

dated 16.03.2024 of M/s 

MESASO-R 12;  

Annexure R/1, Pg. 204-207 

of Counter Affidavit dated 

14.03.2024 of SEIAA-R-8;  

Annexure R/6,  Pg.  568-

571 of the Common Counter 

Affidavit of the State of 

Sikkim Authorities -  R1, 

R3, R4, R7 and R9; 

Annexure R6, Pg. 1560-

1563 of the Counter 

Affidavit dated 01.05.2024 

of GMC-R10. 

 

88.  06.10.2023 Letter by M/s MESASO 

Infrastructure Ltd.-R-12 to 

the newly constituted 

SEIAA-R-8 submitting the 

Environment Clearance 

dated 23.08.2023.  

Annexure R/11, Pg. 254 of 

Counter Affidavit dated 

14.03.2024 of SEIAA-R-8. 

 

89.  17.10.2023 Provisional Consent to 

Establish issued by Sikkim 

Pollution Control Board-R-6 

to M/s MESASO 

Infrastructure Pvt. Ltd.-R-12 

to establish fourteen 

(4G+7+3) storeyed 

Integrated Commercial cum 

Multi Level Car Parking 

Complex in Gangtok on 

provisional basis under the 

Water Act, 1974 and the Air 

Act, 1981.  

Annexure R12/34, Pg. 

1241-1242 of Reply dated 

16.03.2024 of M/s 

MESASO-R 12; 

Annexure R/4, Pg. 693-694 

of Counter Affidavit dated 

15.03.2024 of  SPCB-R-6.  

 

90.  05.12.2023 Clearance Certificate dated Annexure R12/42,   
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05.12.2023 issued by the 

Office of the Assistant 

Engineer, Public Health 

Engineering Department, 

Sewerage Sub-Division, 

Government of Sikkim 

certifying that M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12 has 

connected the sewer line of 

its premises to the 

Government sewer system 

and cleared all dues and 

therefore Department has no 

objection for the issuance of 

occupancy certificate.  

Pg. 1285   of    Reply 

dated 16.03.2024 of M/s 

MESASO-R 12. 

91.  09.12.2023 Quarterly EC Compliance 

Report for the period of 

September 2023 - 

November 2023 dated 

09.12.2023 submitted by 

M/s MESASO 

Infrastructure Pvt. Ltd. – R-

12 under their own 

initiative.   

Annexure R12/40,  

Pg. 1273-1283 of Reply 

dated 16.03.2024 of M/s 

MESASO-R 12.  

 

92.  18.01.2024 Consent to Establish issued 

by the Sikkim Pollution 

Control Board-R-6 to M/s 

MESASO Infrastructure 

Pvt. Ltd.- R-12 to establish 

vertical expansion of 

fourteen (4G+7+3) storeyed 

Integrated Commercial cum 

Multi Level Car Parking 

complex under the 

provisions of the Water Act, 

1974 and the Air Act, 1981.  

Annexure R12/35, Pg 1243-

1244 of Reply dated 

16.03.2024 of M/s 

MESASO-R 12; 

Annexure R/5, Pg. 695-696 

of Counter Affidavit dated 

15.03.2024 of  SPCB-R-6.  

 

93.  23.01.2024 Minutes of the meeting and 

site inspection of the Multi-

disciplinary Committee for 

monitoring environmental 

Annexure R/12, Pg. 255-

271 of Counter Affidavit 

dated 14.03.2024 of 

SEIAA-R-8. 
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safeguards for issues 

pertaining to the project of 

M/s MESASO 

Infrastructure Ltd.  

94.  09.02.2024 Partial No Objection 

Certificate granted by the 

Fire and Emergency 

Services Department, 

Government of Sikkim on 

09.02.2024 to M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12 for eight 

floors of the building.  

Annexure R12/54, Pg. 1302 

of Reply dated 16.03.2024 

of M/s MESASO-R 12. 

 

95.  16.02.2024  GMC-R-10 granted 

permission for partial 

completion certificate and 

occupation of parking level 

– 04 to mall level -04 of 

Multi Level Car Parking 

cum Commercial 

Development to  M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12. 

Annexure R12/47,  

Pg. 1291 of Reply dated 

16.03.2024 of M/s 

MESASO-R 12; 

Annexure R/23, Page 1588 

of the Counter Affidavit 

dated 01.05.2024 of GMC-

R10. 

 

96.  17.02.2024 Consent to Operate issued 

by the Sikkim Pollution 

Control Board-R-6 to M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12 for 

Integrated Commercial cum 

Multi Level Car Parking 

Complex comprising four 

floors of parking facility and 

four floors of commercial 

establishment (shopping 

mail with multiplex & 

eatery) without hotel at Old 

West Point School, Gangtok 

under the Water Act, 1974 

and the Air Act, 1981. The 

said Consent is valid till 

31.03.2025.  

Annexure R12/36, Pg. 

1245-1246 of Reply dated 

16.03.2024 of M/s 

MESASO-R 12.  
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97.  NA Indian Green Building 

Council membership 

certification issued to M/s 

MESASO Infrastructure 

Pvt. Ltd.-R-12 and the same 

is valid up to December 

2024.  

Annexure R12/55, Pg 1303 

of Reply dated 16.03.2024 

of M/s MESASO-R 12.  

 

98.  NA Frequency and magnitude of 

earthquake data from year 

2006 to 2023. 

Annexure R/1, Pg. 167-180 

of the Reply dated 

09.03.2024 of SDMA-R-5. 

 

99.  NA Photographs depicting 

parking on roads  of 

Gangtok city leading to 

impeding traffic due to 

unprecedented increase of 

Motor Vehicles. 

Annexure R/1, Pg. 761-763 

of Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2. 

 

100.  NA Photographs and location 

map of the project site 

(MLCP at Old West Point 

School). 

Annexure R/2, Pg. 764 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2. 

 

101.  NA Photographs showing that 

Kanchenjunga is not visible 

from M.G. Marg and the 

MLCP will enable people to 

have a panoramic view of 

Kanchenjunga.  

Annexure R/29, Pg.  863-

865 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2. 

 

102.  NA Photographs of the 

Applicant in press media 

along with the Political 

symbols. 

Annexure R/30, Pg. 866-

867 of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2. 

 

103.  NA Relevant extracts of 

Technical Feasibility Report 

(Deliverable 1) regarding 

Implementation of Multi-

Level Car Parking 

Commercial Development 

at Old West Point School 

Area prepared by Grant 

Thornton Bharat LLP.  

Annexure R/33, Pg. 874-

904  of Counter Affidavit 

dated 16.03.2024     of 

GSCDL-R-2. 

 

104.  NA Relevant extracts of 

Financial Feasibility Report 

Annexure R/33, Pg. 905-

911 of Counter Affidavit 
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(Deliverable 2) regarding 

Implementation of Multi-

Level Car Parking Cum 

Commercial Development 

at Old West Point School 

Area by Grant Thornton 

Bharat LLP.  

dated 16.03.2024     of 

GSCDL-R-2. 

105.  NA Photos of the service road 

provided for ease of 

accessibility for nearby 

residential and hotel 

premises.  

Annexure R/35, Pg. 913 of 

Counter Affidavit dated 

16.03.2024     of GSCDL-R-

2. 

 

106.  NA Site Profile and land use in 

and around old West Point 

Area. 

Annexure R/37 (Colly), Pg. 

992-993 of Counter 

Affidavit dated 16.03.2024     

of GSCDL-R-2. 

 

107.  02.09.2024 Letter from Department of 

Civil Engineering, Indian 

Institute of Technology 

Roorkee to M/s MESASO 

Infrastructure Pvt. Ltd.- R12 

regarding vetting of 

drawings and design of 

Multi Level Car Parking 

cum Commercial 

Establishment at Old West 

Point School. The letter 

notes that the design 

confirms to the relevant IS 

Codes and has been found 

satisfactory for Seismic 

Zone -IV.  

Annexure R12/59, Pg. 6 of 

I.A.  for Additional 

documents dated 04.09.2024 

on behalf of M/s MESASO 

– R12. 

 

 
Date: 06.09.2024                                             
Place: Kolkata 

DRAWN & FILED BY: 

 
Surya Gupta 

Advocate for the Respondent No. 12 
29, LGF, Presidential Estate, 

                             Nizamuddin East, New Delhi- 110013 
Email: eldflegal@gmail.com +91- 8851323704 

SETTLED BY: 
Shri. Sanjay Upadhyay 
[Senior Advocate]  
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